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capital has been laWlched Ilt the in-
. .taru:e of the PrIme MInister; and 

(b) it 10, the broad ouUinea there-
et? 

'l'he Depat,. M1DIII&er In the MIDiII-
...,. Of Food and AcrIcultare (Slui 
Sbahnaw .... Kha.D): (a) Yes. 

(b) Delhi Administration has taken 
lIle f()liowlfi& steps for the promotion 
of quick grlYWing Fruits and Vege-
tables in the Capital: 

(1) To make supplies of V'afious 
productIOn r ~ l s VtZ. seeds, seed ... 
lings, fertillzers and insecticides 
four sale depot.s have been eslaujjshL-d 
at KhyiJcr PI:tSS, Annapurna (Jaupa1.h) 
Kri.:>hi Bhavan and Lajpat Bhavan 
respectively. At these depots the 
productioa requisites are being Bold 

in small handy packets on "No profit 
DO Loss" basis. 

(2) A team of 20 malies has been 
allotted to various localities of Delhi 
and New Delhi to provide elementary 
technical know-how and also malntain 
the sLlP'Phes Of seeds, seedJjngs and 
fertilizers etc. 

(3) 20 model kitchen gardens are 
being established in various public 
places 01 Delhi with the objective of 
educating the people in the techniques 
of vegetable cultivation. 

(4) To further push up lhe program-
me a campaign was organised in t.he 
last week of Octo-bel', 1965 during 
which 44 tearns consisting of 220 
officials and a large number Of volun-
tary workers visited different locali-
ties of Delhi to make supplies of pro-
duction requisites avail>ble at the 
doorS of the kitchen garden enthusiasts. 

(5) 19 training camps-cum-demona-
trations have been organised by the 
i;ubject-matter-Specialists of Delhi 
Administratioo in dilYerent ar.... of 
Delhi 

"-:r 8;raea In I[eraJa 
'117. ShrI Mohammed Ko),&: 

Shrl A. K.. Gopalaa: 

Will the MiniJter of Foocl and A&"rl-
.aUare be pleased to .tate: 

(a) whether the levy oystelll on • 
uniform level has been ordered In 
K..erala; 

(b) whether thia haa adversely 
all'ected certain people whose yield is 
very low; and 

(c) whether such people are liven 
any uemption? 

The Deputy Minister in the MiDis-
Ir,. of Food and Arriculture (Shri D. 
R. Chavan): (a) to (c). The levy 
system in resp(.."<.:L of paddy procure-
ment in Kcru.la is on a graded scu.le 
related to the acrease Of land a cul-
tivator CUltivates. There is an out-
right exemption for (:ultivator.i with 
two acres of land and below. In other 
cases, the Tahsildars Or the TaluJ< 
Supply Officers have been empowered 
to reduce the quantum of levy in csse-. 
where the quantity of paddy to be 
given by the cultivutor a ... cording 10 
prescribM !Calc ot }tfvy cannot be 
delivered by him on a";ount of falluro 
or crops. drought, flood. domnge by 
insects or any other circum .• tane ... 
beyond the control ryf the MlItivator. 

Deep-Sea Ft.'IhJnr In Kerata 

708. Shri Mohammed Koya: Will 
the Minister of FOOd and Arrlcalture 
be plea.ed to st.te the step. taken by 
Govc-rnment to improve ~ -s  fi"h-
ing In Tanur. Parappananf(odl. Kuot-
tayi. Para vanna and Challlyam In 
Kerala State? 

The Deputy Minister In tho Mlnl.-
try of Food and Arrkultar. eSb,1 
D. R. Cha .... n): The following atcps 
have been taken:-

(I) Revohvlng choln h""k. h • .", 
been de.l/fl1ed and introduced tor 
Increased catch"" of sharks; 

(n) Svn1heU(' fi11rf. ~  have 

be<>n introduced for bettcr eatcbe8 . 
Of llah; 




